| TEM NO. 16( CHAMBER) COURT NO. 14 SECTION |11 A

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

IANO 2 in CVIL APPEAL NO(s). 7392 OF 2003

TVL. SOUTHERN AGRI FURANE | NDS. LTD. Appel I 'ant (s)
VERSUS
COWMERCI AL TAX OFFI CER & ANR. Respondent ( s)

(Wth application for withdrawal of civil appeal and office report)

Date: 30/07/2012 This Appeal was called on for hearing today.

CORAM :
HON BLE MR JUSTICE A K. PATNAIK
[1 N CHAMBERS]

For Appell ant(s)
M. KK Mni, Adv.

For Respondent (s) M. R Rakesh Sharnma, Adv.
M. B. Balaji, Adv.
M . Subranoni um Prasad, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

I

| Th |s is an application for permssion to withdraw C vil Appeal No. 7392 of
| 200

|App||cat|on is allowed.

| The Civil Appeal is disnmssed as w thdrawn.

I

| [ KALYANI GUPTA] | |[1NDU SATI JA]

| COURT MASTER | | COURT MASTER

[ SIGNED ORDER |I'S PLACED ON THE FI LE. ]
I'N THE SUPREME COURT OF | NDI A
Cl VI L APPELLATE JURI SDI CTI ON

IANO 2 in CIVIL APPEAL NO. 7392 OF 2003

TVL. SOUTHERN AGRI FURANE I NDS. LTD. ..... APPELLANT
VERSUS
COWERCI AL TAX OFFICER & ANR. .. ... RESPONDENTS
ORDER
This is an application for permssion to withdraw Cvil Appeal

No. 7392 of 2003.
Application is allowed.
The Civil Appeal is dismssed as w thdrawn.



[ A K. PATNAI K]
NEW DELHI
July 30, 2012.



